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Nau Delhi this the 4th Day of April, 1994 ^ 1

Hon'ble Nr. B.N, Ohoundiyal, fleBiber(A)
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5h. Sat/a Paijl,
S/e Sh. Atnar Nath Arora,
R/o 6-B-PlIC Flats, II i-d Phase,
Pocket «A*, Ashok Vihar,
Neu Delhi,

Sh, R, Loieaau,
S/o Sh. n, Loiseu,
C/o nrs.pl.oiseu,
BHC, Neu Delhi.

Sh, Roop Ram,
S/e Sh, Hira Lai,
R/o 24-AB-Central Road.
Tundla.

Sh, Keual Krishan flalhotra,:
S/o Sh. Badra Nath,
R/o 102-B, Ashoka Enclave,
Peera Garhi,0elhi-41,

Sh, Ram Chandar, ^
S/a Sh, Ghyansham,
'^/o 5/302, Sector- II I,
Rajinder Nagar,
.Sahibabad,

Sh, Tribhauan Singh,
S/o.Sh. Shalok Singh,
R/o IQ-GH Loco Colony.
Allahabad.

Sh, Vishuianath Singh,
S/a Sh, P.O. Singh,
R/o 24, European Colony,
Hughal Sarai,

Sh, K,L, Teuari,
-S/o Sh, S, S, Tauari,
R/o 93,.CO, Loco Colony,
Allahabad,
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- -XiX 9. Sh, A, A, An eari,

S/o Sh, Habib Ali,
R/o 459, AB,Goeds,
Shed Colony,
Allahabad,
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adv/ocate Sh, G.D. Bhandari)
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10, . Sh. f. A. Khan,
S/o Sh, K,R, Khan,
R/o 93, CO, Coco Colony,
Allahab ad.

' 71.

11« Sh. A,L^ fleurya,
S/e Sh, Ram Khilauan Haurya,
R/o 10, OCr, Loco Colony,
Allahabad.
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2.

Union of India
thHTou^h the Ganaral nanagar.
Northern Railuay, *
Baroda Housa,
Nau Dalhi,

vor BUS

The Divisional Railway nanagar.
Northern Railuay,
State Entry Road, .
Neu Delhi,

(By advocate Sh, H. K, Ganguani)
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Applicants
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Sh, Nirinal Oeot Singh,
S/o Sh, flangal Singh,
R/o 1/1752/2, Navaen Npgar,
Saharanpur.
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Sh, Ghanshyam Oass,
s/o Sh, Ravi Shankar,
R/o 63-B, Rail uay Colony,
Near GPO,
Saharanpur.

Sh, Om Prakash,
s/o Sh, Ram Lai,

R/o 10, Guru Arjun Nagar,
Near Sophian School,
Saharanpur.
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' Sh, R,L, Road,
S/o Sh, Sant Ram,
C/o CPS C/HQ,
Northern Railuay,
Baroda Bouse,
New Dalhi,
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Applicants

(By ad vocata Sh, G,0, Bhandari)
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Union of India,
through the Ganatal nanagtr,
Northarn Railway,
Baroda House,Nau Delhi,

The Oivisional Railway flanagar.
Northern Railway,
State Entry Road,
Nau Delhi,

(By advocate Sh. 0,K, Aggarwal)
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Respondents

ORDER (ORAL)cl*liv.r,d by Hon'bl. fir. B.N. Ohbundlyal,fl,rt,«-(*)

H.«d the learned counsel for the o.rtlee
and perused the records.

There are 11 .pplicante In 0A-26S8/92 and
4 .pplicante in DA.2676/92. All of the. clal.
the benefit of the Ralluay Board., circular.dat.d
16,9,1988 and 14,9. 1990 for .tapping u, of their
Pay after tha implementation of the 4th Pav t

/recommendatians ay CommissionAfith affect from 1. 1, 1986 .

The applicant, uere pm.otad in the grade of
Re.700-900 prior to the i.ol,.,ntation of the fourth
P./ C«..ie,ion Reoort on 1,1,1986. Their junior.
Who uere pro.oted after the enforcement of the fourth
Pay Coamiesion.. Report uere fixed at .uch higher
•cole than tho.a uho had been promoted auperviaory '
poet prior to 1,1, 1986, The Hinistry of Railway
•Rwght.tha remoual of thi. anomaly vide their letter. '
dated 16,9,1988 and 14,9,1990. The pay of Senior
Laco Suoervleore appointed prior to 1.1,1986 uae to
be .tapped up to the le„.i pf . junior drawing .ora
pay in the grade appointed on or after 1,1,1986,

The learned couneel for the reepondente ha.
argued that pepping up of i. appligable in th. ....
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8«ni»rlty unit and tha sama cadra. In thlacasa,
the drivers are aalected tfer . diffarant cadres,
namely, Pauar Controller, Insnector and Loco

Fareman. Thay can't comoara thair pay scales to
that of thair juniors In tha other cadres to clain

tha benefit of tha afora-mantioned circulars.

These issues have bean considered by this
the

Tribunal in^case of Sh. K.L. Wah^nd,- Ratt^ anH

Another, versus Union of Indi« (OA-469/92) decided
en 22.12. 1992, Relief was granted on the basis

that though the nomeclatura of Supervisor post
may be different but ultimately all these cadres

come ui thin the term of 'Loco Supervisors', It uas
also held that the intervening promotion uould not

affect the seniority. An S.L.P. filed by the res

pondents before the Hon'ble Supreme Court uas

dismissed. Thereafter, this issue has been considered
by this Tribunal in O.A.Nos. 1532/92, 2106/91 and

3252/92 decided on 25.3,94,' In all .the Judgements
the follouing observations . made in OA-469/92
have bean reiterated:-

channel may oe differentbut ulti mately, both of them belong to
supervisorystaff. The intervening channel
slid Ra? the seniority.'Even if thesaid Bajpai belong^ to the different unit,
the unit IS not analogous uith the cadre,
when there uas a combined seniority and the
promotional post is a higher, and both the
then became Supervisors, the applicants shall
also be entitled to the benefit of the said
^rcular which uas earlier rightly enforced
by the Railway Board, and even otherulse,

the applicants could not be deprived of the
said benefit without giving an opportunity
of hearing to the anplicant s. *

In view of the afore-mentioned considerations,
the applications are disposed of with the direction
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to the roapondents to glva tha banafit to tha applicants
in the earns mannar as have baan given in OA-469/92,

Thara will ba no order as to costs.

I MMI

(8,N, DHOUNDIYAL)
nEI!l9ER(A)
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